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(a) whether any new guidelines have been 
issued in regard to the acceptance of employ~ 
ment in private armament purchasing 
agencies by officers of the armed forces 
after their retirement from the services; and 

(b) if so, the main details thereof? 

THE MIN ISTER OF DEFE CE (SlJ RJ R. 
VENKATARAMA ~): (a) and(b) No. Sir . The 
exisling instruction It arc con.:;idered adequate 
according to Wllich Service Officers of rank 
Colonel and above in the Army and equiva-
lents in the Navy and Air l)rce, are required 
to take prior permi ion of the Government 
before taking up employment with any 
private firms within two years of their 
retirement. They are not permitted to accept 
post-retirement employment in firms which 
have any sllbsistin~ contract with the Mini~
try of Defence or its attached and subordI-
nate organisations. They are also not 
permitted after retirement to take up any job 
involves liaison with Government. Service 
officers will also be n ot permitted to function 
as resident repre entatives requiring esta-
blishment of contacts with serving offieers 
in the Services/Government . 

Oeci~ioll to Clo40e Down Loss Making 
Public Sector nit s 

2165. SHRf K. R MAMURTHY 
W ill the M inister f FINANCE be pi used 
to state: 

(a) whether a ny deision has been taken 
to close dONn the 1 ss-making public sector 
unit<; in order to s lve th e problem of 
mounting burden of ub sid i ing the Je) <;1"<;<; 
and nur 'ing tlle:n bick to health; and 

(b) if 0, wh ~th~r the i'nplementation of 
this decision has started a lld the names of 
such public se .... ror units which have been 
closed so far 'l 

THE MlNlSTER OF STATE IN THE 
MINISTRY OF PI NA CE (SHRJ S.M. 
KRISHNA) : (a) No, Sir. 

(b) Does not arise . 
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India Ranked at a Lower Stage 
by World Bank 

2167. SHRIMATI PRAMILA DANDA-
VATE: WIll the Minister of FIN NCE 
be pleased to state : 

(a) whether it i a fact that the World 
Bank had rated the Indian po ition and 
ranked at a Lower stage ; 

(b) whether g vernment had lodged 
a complaint (0 tht! World Bank ; 

( ) whether the World Bank has a cepted 
and fe-ranked India; and 

(d) if so, the effect of thi s higher 
ranking? 

TH Ml ~ISTER 0 FINANCE ( HRI 
PRANAB MUkHERJEE) : (a) to (d) 
Following the ighth G t' !lera! Review of 
Quotas in the I M a pro posal for selective 
increas e in the capital f the World Bank 
was circulated by the World Bank Manage-
ment. Th i proposal would have re ulted 
in a decline in India's voting power. 
Government have viewed this proposal 
with concern and are con ulting with the 
World Bank management and other member 
countrie in order to arrive at an arrange-
ment y,.hich WOUld, to the xtent possible 
. afegufa d the voting strength of Jndia 
Discu sion., are still in progress. 

cise Evasion by Decentrali ed Sector 

2168 . SHRI BANWARI LAL : Will 
the Minister of FINANCE be please to 

tate : 

(a) whether a lot of excise evasion is 
being done by the decentralised sector 
and no efforts are made by Government 
to check it ; 

(b) whether Government have tride to 
formulate a cherne to check thi malady 
which ha been. on the one hand creating 
financial 10 ' S to the national Ex-chequer 
and innumerable problems to the organised 
sector on the other hand by way of pa sing 
out their projects ; 

I C) whether there has been a great 
demend for shiftin~ duty from fabric to 
yarn/fibre with a view to checking the 
evasion of excise duty by vested interests; 
and 

(d) if o. action proposed to be taken 
in the matter ? 

THE MINISTER OF STATE I THE 
MINISTRY OF FINANCE (SHRI S.M. 
KRISHNA) : (a) and (b) Cases of evasiC'n 
of excise by both organised and unorgani ed 
sector have been reported. Appropriate teps 
are con tantly bring taken to check such 
evasion . 

(c) and (d) There have been repres-
entation from the trade for shifting duty 

of excise from fabric to yarn/fibre tage. 
These representations have been dIlly consi-
dered but the suggestion has not been found 
acceptable. 

Mi u e of ubsidy on Loans given to 0 

JRDP and other Employment 
Programmes 

2169. SHRI SURYANARAYAN 
SlNGH I Will the Minister of INANCE 
be pleased to state : 

(a) whether attention of Government 
has been drawn to the misuse of sub idy 
allowed on the loans given to the JRDP and 
other rural employment programmes; and 

(b) if 0 , the details thereof and the 
step being takell to check such mal-
practices ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI JANAR-
DHANA POOJARI): (a) and (b) Whenever 
any specific complaint is received 'in respect 
of implementatin of the Integrated Rural 
Development Programme it is got looked into 
for appropriate corrective action. Recently 




